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Paryavaran Samiti Sutrapada <psjksamiti@gmail.com>

OA 58/2018

1 message

Paryavaran Samiti Sutrapada <psjksamiti@gmail.com> Mon, Apr 29, 2019 at 1:21 PM
To: rahulchoudharyy@gmail.com

Dear Sir,

Pursuant to my discussion with you, I'm writing to convey the difficulties I am facing after filing OA 58/2018
before NGT, Pune. The OA was filed against mining lease holders who were carrying out mining illegally
without any EC.

Most of the mining lease holders are located in Gir-Somnath and Junagadh, where I am also based. A lot
of the mine owners, miners, and people doing ancillary works with respect to the mine are also living in
this area. Because of this, it has become increasingly difficult for me to attend any social events and
gatherings. My family and I have been threatened directly and indirectly, and if this continues, it will
become impossible for me to continue living in Junagadh.

I request that if there's any way to prevent or stop this, it may be done. I am not keen on withdrawing the
matter, but if there's no other way, I'd like to withdraw.

Regards.
Bhagvan Solanki

-- 


Bhagvanbhai B.solanki 
Gir Somnath (Gujarat)
mo.994513728
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